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(¢) Question does not arise.

(d) It is a Centrally protected monument under Delhi Circle of Archacological
Survey of India. The Ancient Monuments and Archaeological Sites and Remains
(Amendment and Validation) Act, 2010 prohibits any new high-rise buildings within
the prohibited arca of 100 mts. after coming into effect of this Act.

Return of awards
126. DR. SANJAY SINH: Will the Minister of CULTURE be pleased to state:

(a) whether several national award winners from literature and art field have
returned their awards recently;

(b) if so, the State-wise details of such personalities and the reasons for returning
their awards;

(c) whether image of Government in the country and image of the country at
international level has got tarnished due to returning of these awards;

(d) if so, how it will be compensated; and

(¢) whether the efforts are being made to address the complaints of these writers
and artists; and

(f) if so, the details thercof and if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (DR. MAHESH
SHARMA): (a) Yes, Sir.

(b) The State-wise details of writers/artists etc. who have returned the awards
to Sahitya Akademi and Lalit Kala Akademi is given in the Statement (See below).
The return of awards is stated to be in protest against the recent mis-happenings
against the writers, etc. and Akademi’s silence on these issues.

(¢) No, Sir.
(d) Does not arise.

(¢) and (f) Sahitya Akademi had convened a special meeting of its Executive
Board on 23rd October, 2015 in which a Resolution was passed condemning the
attack and murder of any writer or artist and requesting the writers who had returned
the awards, to reconsider their decision.

Shri Nand Bhardwaj, Sahitya Akademi Award winner in Rajasthani has taken
back his decision of returning the award after the meeting of the Executive Board
of the Akademi, held on 17 December 2015.

T Original notice of the question was received in Hindi.
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SI. No. Name of the author

S1. No. Name of the author

Sahitya Akademi, New Delhi
Delhi

1. Uday Prakash

2. Ashok Vajpeyi

3. Krishna Sobti

4, Mangalesh Dabral
5. Keki Daruwalla

6. Gurbachan Bhullar

7. Aman Sethi
Uttar Pradesh

8. Kashinath Singh

9. Munawwar Rana
Madhya Pradesh

10.  Rajesh Joshi
Gujarat

11. G. N. Devy

12.  Anil Joshi
Uttarakhand

13.  Nayantara Sahgal
Punjab

14.  Waryam Singh Sandhu

15. Surjit Patar

16.  Jaswinder

17.  Atamjit

18.  Baldev Singh

19.  Darshan Butter

20. Ajmer Singh Aulakh

21.  Chaman Lal

22.  Pargat Singh Satauj
Chandigarh

23.  Mohan Bhandari
Rajasthan

24.  Nand Bhardwaj

25. Ambika Dutt
Karnataka

26.  Kum Veerbhadrappa

27.  Rahamat Tarikere

28.  Devanuru Mahadeva

29.  Khaleel Mamoon

30. G. N. Ranganatha Rao
Jammu and Kashmir

31 Ghulam Nabi Khayal

32. Margoob Banihali
Kerala

33. Sara Joseph
Assam

34. Homen Borgohain

35.  Nirupama Borgohain
Andhra Pradesh

36.  Katyayani Vidmahe

37. M. Bhoopal Reddy
Maharashtra

38. Ibrahim Afghan
West Bengal

39.  Mandakranta Sen
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Lalit Kala Akademi, New Delhi

Rajasthan
1. Vipul Kumar

Promotion of medical tourism sector
27. SHRI D. RAJA: Will the Minister of TOURISM be pleased to state:

(a) whether it is a fact that Government has set up a National Medical and
Wellness Tourism Promotion Board and three Sub-committees to promote medical
tourism sector in the country;

(b) if so, the details of members of this Board and Sub-committees and the
measures proposed to be taken in this regard; and

(c) what measures are proposed to be taken to seec that the medical tourists are
not cheated by private tour and travel operators in this endeavour?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (DR. MAHESH
SHARMA): (a) and (b) In order to provide dedicated institutional framework to take
forward the cause of promotion of Medical Tourism, Wellness Tourism and Yoga,
Ayurveda Tourism and any other format of Indian systems of medicine covered by
Ayurveda, Yoga, Unani, Siddha and Homeopathy (AYUSH), a National Medical and
Wellness Tourism Board has been constituted. The Board shall work as an umbrella
organization that governs and promotes this segment of tourism in an organized
manner. The Ministry of Tourism would drive the promotion of Medical and Wellness
Tourism and will act as a facilitator and support the medical/wellness segment in
promoting tourism and in promoting India as a medical and wellness destination.

The constitution of the Board is given in the Statement (See below). The Board
held its first meeting on 13th January 2016 and decided to constitute Sub-Committees
to work towards promotion of Medical and Wellness Tourism.

(¢) The Ministry of Tourism has a scheme of grant of recognition to travel
agents and tour operators. Appropriate action against erring travel agents/tour operators
recognized by Ministry of Tourism is taken as per the existing guidelines upon receipt
of complaints.

Statement

The constitution of the medical and wellness tourism promotion board

1. Minister (Tourism) Chairman

2. Secretary (Tourism) Vice Chairman




